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PAGKAGE TO SUGARGAI{E FARilIERS

t1527. SHRI PANKAJ GHAUDHARY:

Wlll the minister of GONEUMER AFFAIRS, F(XrD AI{D PUBLIG
DTETRIBUTION Jcstfrr rrrd, ur<.c ct{ {rfqfu fof{uI d'* be pleased to statc:

(a) whether the Government has announced any package fior the patment
of sugatcanc prices/dues to sugarcane farmenr, if so, the details thcrcofi

(b) whcther the Governrnent has decldcd to provide subeidy to sugal
mllls lor sugar export;

(c) whether the Government proposos to proyide subsidy for sugar oxpoil
direct to tarmens; and

(d) af so, the amount of payment llkely to be made to thc farmeno wlth thls
declslon of the Government?

A1{SWER
ttlilsTER OF STATE FOR UIN|STRY OF COl{SUiiER AFFAIRS, FOOD &

PUBLIG DIETRIBUTIOII
(sHR! DAI{VE RAOSAHEB DADARAO)

(a): The Gentral Government fixcs the Fair and Retnuneratiye Prlce (FRP) of
sugarcane. FRP is directly paid by sugar mills to sugarcane tatmers on
purchase of sugarcane. Howevcr, with a view to Improve ltquldltyr posltlon
of sugar mllls thereby enabling them to clear cane pricc dues of lbrmens
for sugar season 2O1g-2O, the Govcrnment has taken followang measures:

(i) Greated buffer stock of 4O LMT of sugar for a period of one ycar fiom
Ol.8.2O{9 to 31.7.2U2O ior whlch Government would be lolmbul:ling
carying cost of about Rs.1674 crore towards rnaintenance of bulfcr
stock.
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(ll) Extendlng assistance to sugar mills @ R3. { O44El tT to facllltate
expoil ot 60 LtT of sugar from the country in sugar season 2Oig-2O,
ior whlch an estimated expendituro of Rs 6268 crore would be borne
by the Government.

(lll)The Goverrment has also allowed prcduction of ethanol fnom sugat
and augar symrp; and has fixed the remunerative ex-mill price ot
ethanol derlved from G-heavy molasses, B-hearry molasses and
sugancane iuice/ sugar/ sugar syrup.

(b) to (d): With a view to facilatate export of excess sugar from the
country durlng the sugar season 2O1g-2O, the Government has allocated
mlll-wise aximum Admisslble Export Ouantaty of sugar ior export. To
encourage expolt of sugar, the Government Is extending asslstance to
3ugar m:lts to facalitate export of sugar, as enumer:ated ln pata (ii) of part
(a) of repty.

The assistance would be credlted dlrectly into the accounts of
farmerB on behalf of sugar malls against their cane dues and the balancer lf
any, would be credited into the mlllst account. Howeverr therc Is no
proposal to provide subsidy for sugar expoft directly to sugatcane fannels.


